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by the DGCSSI in 1972 and 1877 are
given below:

Production 1n Rs,

(Crores)

Item 1972 1977
1. Footwear . 13 ob 30
2. Safety matches . 11 64 53
3.(a) Laundry Soap 57 34 144
(b) Toilet Soap 2 89 Not
estimated
{c) Netergents . - 60

Nortz. (a) Production for 1972 15 based on
census of small scale industral unsts
conducted 1n 1973-74-

(b) Production for 1, 2 and 3(a) 18 esti-
mated on a small sample.

(c) Production for 3(c) 1s esumated on
raw matenal supphed by S.T.C.
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Strike by Officers of B.C.C.L.

6684 SHRI A, KX ROY- will the
Mmiter of ENERGY be pleased to
state:

(a) whether there had been strike
and processions by the officers of
Bharat Coking Coal Ltd in the month
of August, 1877, if so, remson, nature
and circumstances of such strike;

(b) whether the workers increased
production of coal on that'day of strike
by the officers, if so, facts in detaul;

(¢) whether such strike by the offi-
cers was illegal, if so, what action has
been taken against the officers for that;
and

(d) whether the top management
was in lemgue with the officers and
itself instigated them to go on strike?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
to (d). As a measure of protest
against the deteriorating law and or-
der situstion in the Jahris coslfield
involving assaults on officers, a
majority of the oficers of the B.C.CL.
registered their protests by applying
for casusl leave on 30th August, 1977,
Some of them also took a peaceful
procesgion to the Deputy Commis-
sioner Thanbad demanding beler





